| TEM NO. 7 REA STRAR COURT. 2 SECTI ON Xl
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR SUNI L THOVAS

Petition(s) for Special Leave to Appeal (Civil) No(s).29859/2008

GOSWAM  RADHESH LAL Petitioner(s)
VERSUS
RADHA BALLABH GOSWAM & ORS. Respondent ( s)

(Wth prayer for interimrelief and office report )
Date: 17/07/2013 This Petition was called on for hearing today.

For Petitioner(s)
M. Anil Kumar M shra, Adv.

For Respondent (s)
Ms. Asha Gopal an Nair, Adv.

M. D. S. Par mar, adv.
Ms. Abha R Sharma , Adv

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Ld. counsel for the petitioner is granted four weeks tine as
| ast chance for taking steps against the unserved respondents.
List the matter on 2.09.2013.

| | | (Sunil Thonas)
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